The Director Pestal s,ﬁﬁigﬁgg
Lucknow Region & Others....

Hon.S.Zaheer Hasan, V.C,

YRLET ! ek I e
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This is an application under Section 19

of the Administrative Tribunals Aect XIII of 1985.

2. The applicant Rameshwar Prasad was appointed
on the post of group 'D' on 6.,3.1950 and he worked

on that post from time to time. He got regular
appointment in group '0' on 12,4.1967. Since the
applicant was illiterate so he could not preduce any
school certificate to prove his age but he did .
nroduce his horfoscope at that time. According ﬁu
horroscope he was born on 1.7.32. In 1968 his

Service Book was prepared on the basis of the hnrrﬂﬁﬁ:-

in which the date of birth was written as 157430
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The defence is that the .

regular appointment on 12.4.1967. ©On

[
o

first page of his Servics Book yaﬁ'ﬁxihﬁﬁﬂﬁgT'

chance no Service Book was available quQﬁﬁfﬁﬁ‘i

which somebody's date of birth was uritten as 1.7

On 6.4.1968 the applicant produced the preoef of

his age and on that basis 1.,7.32 was scored out and -

4. The origimal Service Book was produced befuﬁl ﬁ{¥_
us. On the first page of Service Book the date of |
birth is uritten as 1.7.32. This entry was made of
3.1.1968. On 6.4.68 the entry of 1.7.32 was scored
out and 15.11.27 was uritten as date of birth.
According to the defence version no Service Beok waﬁ-:'
available except one in which 1.7.32 was urittaﬂpﬂﬁﬁy

date of birth but remaining 11 columns in bhit_&ﬁ

Book wers blank. So on 3.1.1968 the remaining 4%

© in that Service Book and no
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written the date .a"?' biﬂhﬁ e
out on 3,1.68 when h:f.a sswiﬁﬁi

There was no sense in ama.-riﬂig.__ %ﬁi

when he furnishes the proof. There was no seanes

birth of the applicant will be written ﬂuﬁﬁﬁﬁﬁﬁﬁg; ; .

in leaving the date of birth already writtsn iﬁmaaﬁ

and in filling the remaining 11 columns relating

to the applicant, 50 the defence version does not

~ : stand to reason,

& in Service Book
urittsné;f 14732, The Kutumb Register and the

Originally date of birth was

Hoxposcope corroborate the date of birth originally
written in the Service Book. There was hardly any
S justification to make this correction bshind the

back of the applicant. No signature of the applie

with costs on parties, The ﬂﬂalé
be z@ service and he would r |
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